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No.73A/74A, Ashok Nagar,
Nipani, Tal.Chikodi,

Dist. Belagavi, Pin-591 237
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....... 3t / Appellant

ddTH / V/s.
The Income Tax Officer,
Ward-1, Nipani
...... gcadf / Respondent
Assessee by : Shri Pramod Y. Vaidya
Revenue by : Shri Dinesh A Chaurasia
Qil_’?-la'lé' $r @ / Date of Hearing : 12.03.2021

HIYUTT &7 dRIE@ / Date of Pronouncement : 16.03.2021

3¢ / ORDER

This appeal preferred by the assessee emanates from the order of the
Ld. CIT(Appeals), Belagavi dated 05.10.2018 for the assessment year 2015-16

as per the grounds of appeal on record.

2. The Ld. AR for the assessee submitted that the assessee wants to

withdraw the appeal as the assessee has opted for Vivad Se Vishwas scheme,
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2020 and has filed an application dated 24.02.2021 along with Form-3 by
stating as follows:

“ITA No.455/PAN/2018
AY 2015-16

In respect of above referred AY 2015-16, the assessee has filed an
declaration under Vivad Se Vishwas Scheme and has received Form 3.

A Copy of Form 3 is enclosed herewith for ready reference.

Under the circumstances the issue involved in the above appeal will not
be pressed.”

3. The Ld. DR has no objection in case the assessee wishes to withdraw
the appeal. Hence, we permit the withdrawal. Appeal of assessee is dismissed

being withdrawn.

4. In the result, the appeal of assessee is dismissed as withdrawn.

Order pronounced on 16t day of March, 2021.
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